NOTICE/INTIMATION

PROMOTION
CIVIL JUDGE (JR. DIVISION) TO CIVIL JUDGE (SR. DIVISION)

Promotion of officers working in the cadre of Civil Judge (Junior Division)
to the cadre of Civil Judge (Senior Division) is under consideration of Hon'ble

Selection & Appointment Committee. In this connection, a separate tentative

eligibility list of the officers who are provisionally considered for promotion in
continuation with the earlier list dated 16.5.2011 has been issued by the Court
on 01.06.2011 and the same is now available on the official website of the
Allahabad High Court.

The officers in the said list are hereby informed to submit three
judgments (in four legible copies, each copy should be kept in separate covers
with slip containing name, designation and present place of posting of the
officer concerned, appropriately affixed on each cover) delivered by them
during the period 01.01.2011 to 30.04.2011 to their respective District Judges.
The information in this regard has been sent to all the District Judges
subordinate to High Court of Judicature at Allahabad. The Judgments should
reach to the High Court of Allahabad positively by 15.06.2011.

The officers who are included in the earlier list issued by this Court on
16.5.2011 and who have not been able to submit their judgments are hereby

informed to send the same positively by 15" June, 2011.

Sd/-

RAJIV KUMAR TRIPATHI

REGISTRAR
Selection & Appointment



A separate tentative List of officers of cadre of Civil
Judge (Junior Division) for promotion to the cadre of

Civil Judge (Senior Division)

Sl Name of the officer Date of Joining
1 |Krishna Kumar 08/02/07
2 |Ranjeet Kumar 12/02/07
3 |Vinay Kumar Singh 08/02/07
4 Rajat Verma 12/02/07
5 |Smt. Sapna Shukla 11/07/06
6 |Vijai Kumar Verma 27/07/06
7 |Krishna Kumar Singh-II 22/07/06
8 |Gulam Mustafa 10/08/06
9 Ramesh Chand 29/07/06
10 |Saroj Kumar Yadav 03/02/07
11 |Anurag Kureel 25/01/08
12 |Satyendra Kumar Lal 28/09/06
13 Prem Prakash 28/07/06
14 |Sanjay Kumar Gond 02/08/06
15 |Premshanker 08/02/07
16 [Chhangur Ram 31/07/06
Note: The officers whose names are included in the
separate tentative list will be considered
provisionally which shall not give them any right to

promotion and their consideration is subject to
of the Hon'ble Full Court.
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